12.00 hrs.
PAPERS LAID ON THE TABLE

Title : Papers laid on the Table of the House by the members/ministers.

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI SANTOSH KUMAR GANGWAR):
On behalf of Dr. Sahib Singh Verma, | beg to lay on the Table

(1)(i) A copy of the Annual Report (Hindi and English versions) of the
V.V. Giri National Labour Institute, Noida, for the year 2001-2002,
along with Audited Accounts.

(i)  Acopy of the Review (Hindi and English versions) by the
Government of the working of the V.V. Giri National Labour
Institute, Noida, for the year 2001-2002.

(2) Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (1) above.

(Placed in Library. See No. LT 8100/2003

(3) A copy each of the following Notifications (Hindi and English versions) under sub-section (2) of section 7 of the
Employees' Provident Funds and Miscellaneous Provisions Act, 1952:-

(i) The Employees' Provident Funds (Amendment) Scheme, 2003 published in Notification No. G.S.R.783 (E) in
Gazette of India dated the 3™ October, 2003

(if) The Employees' Provident Funds (Amended conditions) Scheme, 2003 published in Notification No. G.S.R.853
(E) in Gazette of India dated the 30! October, 2003.

(i) G.S.R. 868 (E) published in Gazette of India dated the 6" November, 2003 making certain amendment in the
Employees' Provident Funds Scheme, 1952.

(Placed in Library. See No. LT 81012003)

THE MINISTER OF STATE OF THE MINISTRY OF STEEL (SHRI BRAJA KISHORE TRIPATHY): Sir, | beg to lay on the Table&€”

A copy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619 A of the Companies Act, 1956:-
(i) Review by the Government of the working of the Rashtriya
Ispat Nigam Limited, Visakhapatnam, for the year 2002-2003.

(i)  Annual Report of the Rashtriya Ispat Nigam Limited,
Visakhapatnam, for the year 2002-2003, along with Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library. See No. LT 8102/2003)

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI RAJIV PRATAP RUDY): | beg to lay on
the Tablea€”

1. A copy of the Aircraft (Carriage of Dangerous Goods) Amendment Rules, 2003 (Hindi and English versions)

published in Notification No. G.S.R. 795 (E) in Gazette of India dated the 8" October, 2003 under section 14A
of the Aircraft Act, 1934 together with an explanatory note.

(Placed in Library. See No. LT 8103/2003)

2. A copy of the Notification No. 796(E) (Hindi and English versions) published in Gazette of India dated the 8"

October, 2003 containing corrigendum to the Notification No. G.S.R. 206 (E) dated the 51 March, 2003 issued
under Aircraft Act, 1934 together with an explanatory note.



(Placed in Library. See No. LT 8104/2003)

(3) A copy of the Memorandum and Understanding (Hindi and English versions ) between the Air India Limited and
the Ministry of Civil Aviation for the year 2003-2004.

(Placed in Library. See No. LT 8105/2003)

(4) Acopy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619 A of the Companies Act, 1956:-
(i) Statement regarding Review by the Government of the
working of the Pawan Hans Helicopters Limited, New Delhi,
for the year 2001-2002.
(i) Annual Report of the Pawan Hans Helicopters Limited, New
Delhi, for the year 2001-2002, along with Audited Accounts
and comments of the Comptroller and Auditor General
thereon.
(5) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (4) above.

(Placed in Library. See No. LT 8106/2003)
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(Placed in Library. See No. LT 8107/2003)
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